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curred for the scheme is of the order 
of Rs. 2.21 lakhs.

(d) There is no commitment to ab­
sorb the Apprentices who successfully 
complete the training scheme.

Supply of Kerosene Oil to Karnataka

4959. SHRI OSCAR FERNANDES: 
Will the Minister of PETROLEUM, 
CHEMICALS AND FERTILIZERS be 
pleased to state:

(a) whether it is a fact that Gov­
ernment of Karnataka has passed 
orders not to supply kerosene oil to 
kerosene oil pumpsets and tf so» the 
reasons thereof; and

(b) what steps Government of India 
propose to take to help the State 
Government to overcome the shortage 
and difficulty faced in supplying ke­
rosene for irrigational pumpsets?

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI P. C. SETHI); (a) Govern­
ment of Karnataka has not passed any 
such Orders.

(b) Use of kerosene in pumpsets 
for irrigation is not permissible under 

r the Kerosene (Restriction on Use) 
Order, 1966. It is proposed to advise 
the Governments of Karnataka and 
other States concerned *o Pass an 
Order in this regard.

Promotional Avenue of Class IV Staff 
of AIR

4960. SHRI B. D. SINGH: Will the 
Minister of INFORMATION AND 
BROADCASTING be pleased to state:

(a) whether it is a fact that promo­
tion of class IV staff of the AIR and 
its subordinate Offices to CG-II grade 
is made on the basis of examination 
against 10 per cent quota reserved for 
the purpose;

(b) whether it is also a fact that by 
an order issued in August 1981 em­
ployees having attained the age of 50

years are debarred from appearing in 
the examination for promotion to CG-
II Grade; if so, the reasons therefor; 
and

(c) what are the promotional chan­
ces of persons after their attaining the 
age of 50 years being debarred from 
appearing in the promotional exami­
nation?

THE MINISTER OF INFORMA­
TION AND BROADCASTING (SHRI 
VASANT SATHE): (a) Yes, Sir.

(b) Yes, Sir. The stipulation has 
been laid down on the basis of the 
guidelines applicable to Government 
of India offices. This age limit is re- 
laxable by 5 years for Scheduled 
Castes/Scheduled Tribes candidates 
and 2-years for physically handicapped 
persons.

(c) For Group D staff who are 
above/below the age of 50 the promo­
tional avenues exist as follows: —

(1) Peon to Daftry.
(2) Daftry to Selection Grade

Daftry.
(3) Peon/Daftry t0 Junior/Senior

Gestetnor Operator.
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